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At request of the Petitioner Counsel time for filing the amended

Petition is hereby extended for one week and also to serve amended Petition

copy on the proposed Respondents enabling them to file reply if any, within

two weeks hereof. Likewise, Respondents are at liberty to file reply if any

within two weeks hereof and rejoinder if any within one week thereof.

List this matter for hearin g on 1.8.4.2017.

--T1V. NALLASENAPATHY
Member (Technical)

B.S.V.
Member (Judicial)

KUMAR
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